S22
28| ou| 202

[/

No. 1/308 /GEDA/2023 24/ ¢
Goa [nergy Development Agency
51 Floor, Goa I1DC Building,
Patto, Panaji, Goa.

Date :27/04/2023

NOTE

Sub:- Re-launch of Electric Vehicle subsidy Scheme reg.

The Goa Electric Mobility Promotion Policy, 2021 along with
Scheme for promotion of Electric Vehicles in the State of Goa was
notified vide series 1 n0.38 on 16™ December 2021 (copy placed at
RHS from page |/c to h/c). The scheme was discontinued with
effect from 315t July 2022. (Copy placed at page.s /c)

Now, the Hon’ble Chief minister in his budget speech have

d scheme under provision of 25.00

proposed to re-launch the sai
d at RHS for

crores. The details of the budget speech is place

perusal. (page 9/c>

In view of above , the Draft of Revised Scheme for promotion of
Electric Vehicles in the State of Goa to provide subsidy for Two,
Three and Four wheelers is placed along side at Pg 9/cto I2-/c.
for Administrative Approval and Concurrence of F.D.

Submitted /{\
R
Mrs. Anupa V.P. Khorjuvekar

A.M.E. (GEDA)
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File No.: 1/308/GEDA/2023-24
(FMS No. 1400094315)
FINANCE (EXP) DIVISION |

Note at pgs.1-2/N refers

The proposal of the Department of New & Renewable Energy 15
for according approval for re-launch of the Electric Vehicle Subsidy
Scheme. ?

Department may in the first instance clarify the following: T
e Submit proposal in tabular form indicating difference between 5
carlier scheme and proposed new scheme. \ |
e Indicate the expenditure incurred on the earlier scheme since its 7(’
inception alongwith number of beneficiaries benefitted.
e Indicate total financial implication on proposed scheme.
e Link the file wherein earlier scheme was approved.
e Reason for seeking retrospective approval when the scheme 1s

being re-launched.

Submitted please.
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No. 1/308 [GEDA/2023 24 /"

Patto, Pana)i. Goa
Date - 07/09/2023
NOTE

Q h] « ~ N ~
Sub: Re-launch of Electric Vehicle subsidy Scheme reg

Note at pre page refers

In view of the observations of F.D. at page 3/N , it s stated as
following:
1 The»proposal in tabular form indicating difference between
earlier scheme and the Proposed Scheme is placed at page
15/c.

2. The total expenditure incurred on the earlier scheme since
inception till date is as follows:-

EV type vVQfW 3.Wheelers 4-Wheelers
- . ‘ e - —-
Beneficiaries 1412 7 316

(in nos.) - - -
subsidy released ~ 41.52 821.21
in Lakhs ) -

3 The total financial implications for the proposed scheme is

as follows:-

EV type )-wheelers 3-Wheelers ~4-Wheelers Amt in
| I e R Lakhs

New purchase 750.00 :30.00 600.00 1380.00
subsidy | '
Scrapping 10.00 - 2.50 5.00 17.50
benefits . .
Retrofiting 4.50 25.00 150.00 179.50
benelit

Total amount 1577.00

4 Earlier file linked as Volume | (with Noting pages 1/N to
91/N and Correspondence pages from 1/C to 509/C).

5 |t may be noted that the Scheme for Promotion of Electrie
Vehicle in the State of Goa was notified vide Series |, no.38
dated 16" December 9021 which was for 05 Financial years
e upto FY 2021 to 2026 May please see at pages 1‘/c to
4/c.
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Normally, the EVs booked are delivered after 6 months.
There are beneficiaries who have booked the vehicles with
reference to the notified scheme which was for 05 years .
However, the Government curtailed the scheme on 315t July
2022. Please see pages 14/C.

In order to have continuity the retrospective approval is
desired.

. GEDA has designed and developed an online Portal

/

wuww goaev.in for submitting the online applications and to
avail the subsidy benefit under the Proposed Scheme. After
receipt of the complete application along with necessary
documents as mentioned in the proposed scheme the
subsidy will be disbursed in 30 working days via NEFT in
beneficiaries account.

. The registration/de-registration fees for EVs and ICE

vehicles are as specified by Dept. of Transport, Govt. of Goa.

. It may please be noted that the nos. of vehicles under

scrapping incentives are not mentioned in clause no.4.3 of
the proposed scheme. It is proposed to consider 2-wheelers:
200nos; 3-wheelers: 25 nos; 4 wheelers: 50 nos for
scrapping and deregistration of old ICE vehicles from 1%

August 2022 to 315t March 2024.

Submitted for approval. A
Mrs. Anupa V. P Khorjuvekar
A.M.E. (GEDA)
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iy, / File No.: 1/308/GEDA/2023-24

s (FMS No. 1400094 744
' FINANCE (E '

J, Note at pgs.1-5/N refers. (EXP) DIVISION

| .ln yiew of observation of F.D. at pg.3/N, Department has given
justification, may be seen at pgs4-5/N. Department has placed the
following:

e Tabular format pg.15/C

e Linked the earlier file volume-I

e Total expenditure incurred on earlier scheme is indicated at ‘X’

on pg.4/N
« Total financial implications on proposed scheme is indicated at Y’

on pg.4/N

The proposal of the Department of New & Renewable Energy is

for according approval for re-launch of the Electric Vehicle Subsidy

Scheme.

In this regard Dcp;n‘tmonytjnﬁsjgtcd the following:

1) The scheme is proposed as per the budget speech, copy placed at
pg.8/C.

2) The earlier Scheme for promotion of Electric Vehicle in the State of
Goa was notified on 16/12/2021 with validity of 05 years (pgs-4-
1/C), however the same was discontinued w.e.f. 31/07/2022
(pg.14/C).

3) EVs booked are delivered after 06 months and there are
beneficiaries who had booked the vehicles with reference to the

notified scheme which was for 05 years.

4) In order to have continuity the retrospective effect to the
notification is proposed.

5) GEDA has designed and developed an online portal for submitting
online application and to avail the subsidy benefit under the
proposed scheme. After receipt of the complete application
alongwith necessary documents as mentioned in the proposed
scheme the subsidy will be disbursed in 30 working days via NEFT
in beneficiaries account.

6) The registration/de-registration fees for EVs and ICE vehicles are
as specified by Department of Transport.

7) The number of vehicles under scrapping incentives is not
mentioned in clause 4.3 of the proposed scheme.

8) It is proposed to consider 200 nos. - 2 wheelers, 25 nos. 3
wheelers and 50 nos. 04 wheelers and deregistration of old ICE
vehicle from 15t August 2022 to 31t Match 2024.

N
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9) The main scope of the scheme is to provide incentiv

subsidy to the users for purchase

wheelers and retrofitting of ICE vehicles to ECint
10)The financial assistance for conversion of ICE ve

be provided in the form of subsidy:.

11)Registered owner of ICE vehicles (i.c.

incentives) shall also be eligible for

deregistering old ICE 2W, 3W & 4W registered in Goa.
12)The financial assistance will be provided from 01

T|N

e in the form of
ctric two, three, four
he State of Goa.

hicles to EV will

of ele

eligible for the EV purchase

incentive for scrapping and

/08/2022 to

31/12/2024 in the form of subsidy as mentioned bele: |
Type  EVs Subsidy (in %) Retrofitting ‘ ICE to | Scraping
of (in | benefits (in | EVS and
EVs | nos.) 1 3) (in | deregisterin
| nos.) | gold ICE (in
| B
JW 5000 | 8000/kwh not exceeding | 215,000/- [ 30 35000/-
‘ | X15,000/- per vehicle I R 7
3-W 50 | 28000/kwh not exceeding | 350,000/- | 50 10,000/
L] 260,000/- per vehicle }
4-W 600 %8000/kwh not exceeding 210,000/-

Under the Pattern of Assistance

approved in the budget estimate.

?1,0(7),70070/;- per Ehi?li, B

| %1,6(),_00(771 150

GEDA shall be entitled to Government grants based on the estimate

The subsidy shall be disbursed in a single installment to the beneficiary

concerned i.e. 100% on purchase of electric vehicle and production of

documents specified in the scheme by the beneficiaries.

Hon'ble Chief Minister has administratively approved the scheme on

pg.2/N. The FAC & draft scheme is placed at pgs.13-9/C.

In view of above, may like to see to accord sanction for formulation of

Scheme for Promotion of Electric Vehicle (EVs) in the State of Goa.

Submitted please.
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It 1s proposed to include the following clause in the eligibihity criteria at S 7

in the scheme

(0) Only those owners who submit their online application within 90 days
of Notification of this Scheme for vehicles purchased prior to issue of
this notification of revised 1) scheme will be eligible to avail subsidy
under this revised scheme.

5 Only those owners who submit online application within 120 days of
purchase of vehicle after issue of notification of revised IV scheme will
be eligible to avail subsidy under this revised scheme.

> 1t 1s proposed to consider 200 numbers of 2-Wheeler 25 numbers of

Wheeler and S0 numbers of 4-Wheeler vehicles for availing the subsidy for

scrapping and de-registering Old ICE vehicles The subsidy amount will be

made 1n cash as mentioned n table at 15/C The cntena for availing the
mmcentives of scrapping and de-registerning Old ICE vehicles 1s that owner
should scrap and de-registered/his vehicle before the purchase of EV Vehicle
or before the submission of subsidy application

May submut to F D with above clarifications.
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File No.: 1/308/GEDA/2023-24/.74¢
(FMS No. 1400095550)
FINANCE (EXP) DIVISION

Note at pgs.1-8/N refers.

e ~arirati R o
| In view of ohfelvatlon of F.D. at pg.7/N, Department has proposed to
include sub clauses in eligibility clause 5 at sr.no.7, however, the same is not
incorporated in the draft notification.

Further, in view of observation of F.D. at pg.3/N, Department has given
justification, may be seen at pgs.4-5/N. Department has placed the following:

e Tabular form at pg.15/C

e Linked the earlier file volume-l

e Total expenditure incurred on earlier scheme is indicated at X" on
pg.4/N

e Total financial implications on proposed scheme is indicated at 'Y’ on
pg-4/N

The proposal of the Department of New & Renewable Energy is for

according approval for re-launch of the Electric Vehicle Subsidy Scheme.

In this regard Department has stated the following:

1) The schemeis proposed as per the budget speech, copy placed at pg.8/C.

2) The earlier Scheme for promotion of Electric Vehicle in the State of Goa
was notified on 16/12/2021 with validity of 05 years (pgs.4-1/C),
however the same was discontinued w.e.f. 31/07/2022 (pg-14/C).

3) EVs booked are delivered after 06 months and there are beneficiaries who
had booked the vehicles with reference to the notified scheme which was

for 05 years.
4) In order to have continuity the retrospective effect to the notification 1s

proposed.

5) GEDA has designed and developed an online portal for submitting online
application and to avail the subsidy benefit under the proposed scheme.
After receipt of the complete application alongwith necessary documents
as mentioned in the proposed scheme the subsidy will be disbursed in 30
working days via NEFT in beneficiaries account.

6) The registmtion/de-registrati(m fees for EVs and ICE vehicles are as
specified by Department of Transport.

7) The number of vehicles under scrapping incentives is not mentioned in
clause 4.3 of the proposed scheme.

8) Itis pmpnscd to consider 200 nos. - 2 wheelers, 25 nos. 3 wheelers and
50 nos. 04 wheelers for availing the subsidy for scrapping and
deregistering old ICE vehicles.

9) The main scope of the scheme is to provide incentive in the form of
subsidy to the users for purchase of electric two, three, four wheelers and
retrofitting of ICE vehicles to EC in the State of Goa.



Lrom pre-peas 10/N

10)The financial assistance for conversion of ICE vehicles to EV wi| p,

provided in the form of subsidy.
11) Registered owner of ICE vehic
incentives) shall also be eligible for
deregistering old ICE 2W, 3W & 4W registered in Goa.
12)The financial assistance will be provided from 01/08/2022 ¢,

31/12/2024 in the form of subsidy as mentioned below:

les (i.e. eligible for the EV purchag,
incentive for scrapping .,

- 77 3 - |y —_— T . -
Type  EVs ' Subsidy (in ) "Retrofitting  ICE to  Scraping
of (in | benefits (in EVS  and
EVs nos.) 3) | (in deregisterin

'nos.) |8 old ICE (in

\ 3)
eeding | ¥15,000/- 30 %5,000/-

(I I S
2-W 5000 ¥8000/kwh not exc ‘

5 | . $15,000/- per vehicle N
2 S3-w 150 £8000/kwh not exceedmg 350, 000/ 50 310,000/~
\ |
g £ | 260,000/~ per vehicle B |
- I Bkl b A —
150 %10,000/-

—_— 4-W 600 ' ¥8000/kwh not exceeding 1%1,00,000/-
,‘{1;0(,)'000/ per vehrlicle

Under the Pattern of Assistance
e GEDA shall be entitled to Government grants based on the estimate

approved in the budget estimate.

e The subsidy shall be disbursed in a single installment to the beneficiary
concerned i.e. 100% on purchase of electric vehicle and production of
documents specified in the scheme by the beneficiaries.

Hon'ble Chief Minister has administratively approved the scheme on
pg.2/N. The FAC & draft scheme is placed at pgs.13-9/C.

In view of submission on pre-page & above, may like to see to accord

sanction for formulation of Scheme for Promotion of Electric Vehicle (EVs) in

the State of Goa, subject to incorporation of eligibility criteria indicated at (a] &

(b) on pg.8/N.
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No. 1/308 /GEDA/2023-24 /64
Goa Energy Development Agency

5% Floor, Goa-1DC Building,
Patto, Panaji, Goa.

" Date :15/02/2024

NOTE

Sub:-  Notification of “Re-launch of Electric Vehicle subsidy
Scheme™-reg.

Dept. of Printing and

The letter addressed to the Director,
fication of the

Stationary. Panaji-Goa with regards to the noti
scheme is placed at RHS for signature.
02 o
S

Sanjeev Joglekar
Member Secretary (GEDA)

G4
\'i‘o’/(Ol\),

DEPT OF NRI

Director (NRE) Q)

’

Dale
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